dl TEM NO 16 COURT NO. 3 SECTI ON Xl

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Civil)...... /2011
CC 6313/ 2011
(From the judgenent and order dated 15/12/2008 in SA No. 911/2008
of The HI GH COURT OF JUDI CATURE AT ALLAHABAD)
Rl YAZUR RAHVAN KHAN Petitioner(s)
VERSUS

FAI QA KHATOON & ANR. Respondent (s)

Wth I.A No.1 (C/delay in filing SLP and office report)
Dat e: 15/04/2011 This Petition was called on for hearing today.

CORAM : HON BLE MR JUSTICE R V. RAVEENDRAN
HON BLE MR JUSTI CE A K. PATNAI K

For Petitioner(s) Ravi ndra Shrivastava, Sr. Adv.

Arvind Verma, Sr. Adv.

C. D. Singh, Adv.

Sakshi Kakkar, Adv.

Drependra N. Singh, Adv.

Kirti Yadav, Adv.

FSFSSS

For Respondent (s)
UPON hearing counsel the Court made the follow ng
ORDER

I ssue notice regarding application for condonation
of delay and on the SLP.

( Ravi P. Verma ) ( MS. Negi )
Court Master Court Master



